Title: Regarding Nationwide strike by Newspaper Journalists demanding early submission of the Manisana Singh Board Report.
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MR. SPEAKER: Shri Acharia, are you speaking on the same subject?

SHRI BASU DEB ACHARIA : Yes, Sir. There was a nation-wide strike by the working journalists of our country.
Today morning, we did not receive any newspaper. Not a single newspaper has been published today. After the
Bachawat Wage Board of 1989, another Wage Board was constituted some five years back in 1995. This Wage
Board gave two years Interim Relief. Its final recommendation is not coming because the owners of the big
newspapers are putting hurdles and they have gone to the court. The representatives of the working journalists
have met the Prime Minister and demanded that without further delay the Wage Board should submit its Report and
the Government should implement the recommendations of the Wage Board.
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SHRIA.C. JOS : Sir, | am also raising the same issue. Sir, 12 years have passed after the Bhachawat Award. In this
country all the workers including the Government servants get their salaries revised, at least, once in 10 years. But
in this case 12 years have lapsed. This Government is also responsible for that. It has not mentioned a time-limit for
submitting the Wage Board report. What we understand is that the Government advocate in the court has not taken
it seriously. With the result, some orders have been issued by the High Court. Today, the case has come up again
in different High Courts. These delay tactics have been adopted by the newspaper barons. So, | submit to the
Government that some action is necessary in this regard.

MR. SPEAKER: Shri Bandyopadhyay, you can also associate yourself with this matter.

...(Interruptions)
MR. SPEAKER: | cannot allow all the people.

...(Interruptions)
SHRI SUDIP BANDYOPADHYAY (CALCUTTANORTH WEST): Sir, you have called me...(Interruptions).
MR. SPEAKER: | have associated your name with them.
SHRI SUDIP BANDYOPADHYAY : Sir, let me say that...(/nterruptions) | cannot associate myself physically.
MR. SPEAKER: Nothing should go on record.

(Interruptions)* &€

SHRI SUDIP BANDYOPADHYAY : Sir, | urge upon the Central Government to initiate action to sort out this
matter...(Interruptions)*



MR. SPEAKER: Nothing should go on record except the reply of the Minister.
(Interruptions) ...(INot recorded)
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Why did the Government not want the report?...(Int erruptions)
MR. SPEAKER: Always, this is the problem in the House. The Minister is giving a reply and you are not listening.
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MR. SPEAKER: Now statement by the Home Minister.
...(Interruptions)
MR. SPEAKER: You cannot compel the Minister to give a statement on an issue raised during the Zero Hour.
...(Interruptions)
MR. SPEAKER: This will not go on record. Only the Home Minister's statement will go on record.

(Interruptions)*
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